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THE MINISTER OF STATE IN THE 
DEPARTMEr,T OF AGR(CULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : (a) to (d) The 
information is being collected and wilt be 
laid on the Tabl~ of the Sabha. 

Extinction of Ct'rtain Species of 
Fishe~ From Kerala Coast 

4839. SHRI A CHARLES: Will the 
Minister of AGRIC'JL TURr be pleased to 
c;tate : 

(a) whetht r Government are aware 
that Palatable fish species like white fish, 
ribbon fish, 011 sardme etc. are facing total 
extinction in the Kerala Coast and that the 
fishing .season for the above species has 
become famine pellod fOi fishermen an 
Kerala ; and 

(b) If so, whether Union Government 
have f'xamined the reason~ .hereof and 
whether any remedial r.leasurec: are bemg 
taken in thiS regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THJ- MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
Y ADA V) : (a' The lar.ding'l of White bait. 
Ribbon fisb and Oil Sardine have indicated 
wide ranging tluctuationc; In recent years in 
Keraln. Such tlUl.:tuat Ions in catches are 
normal for pelagic fishes which are 
migratory. Re',carch results mdicale that 
.be fluctuation" in catches of such fishes are 
due to callscs like failure m spawning and 
consequent rccr:lilment to the fishery. 
Howevery :til Incli'l catches tlf these species 
illqicate. except fOT Oil Sardine. an in-
creasing trend in the tnt:d catch. 

'b) The Central Marine Fisheries 
R.esearch Institute, m(lnitors the fluctuations 
in catches of these species and results 
jodicate thaI the fluctuations are due to 
WltJlral reason. The concerned State 
Governments have already been advised by 
f.)ae jnstitute to re&uJate fishill8 intensity 
for sucb species. 

Unauthorised CoastnctlOlll Near 
Vijayanagar Mooameots at Ha.pi 

4840. SHRI V.S, KRISHNA IYER : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased tv state: 

(a) whether Government are aware that 
unauthorised constructions have come up 
near Vljayanagar monuments at Hampi in 
Karnataka ; 

(b) whether these structurC'l will mar 
the· beauty of the historic Vijayanagar 
monuments; 

(c) whether 'No Objection, Certificate 
wa!' issued by the Archaeological Survey of 
India before any buildings could be 
constrL!cted at Hampi ; 

(d) if, not, what action has been t~eo 
to stop unauthorised constructions; and 

(e) whether there is any proposal to set 
up a Watch Dog Committee to see that DO 
harm is done to Hampi monuments? 

THE MINISTER OF STATE IN THE 
DEPAR 1 MENTS OF EDUCATION AND 
CUL TURE IN fHE MINISTRY OF HU-
MAN RESOURCE! DEVELOPMENT (SHRI 
L.P. SHAHI) : (a) to (d) Some modern 
constructions have come up at Hampi in the 
unprotected areas di'iturbing tbe ancient 
setting of the monuments. 

Archaeological Survey of India hM 
taken up the matter with the State 
authorities conc.!rned. 

(e) Government of Karnatka is con-
templating to establish a Task Force to 
ensure that no harm or damage is done to 
Hampi monuments. 

COIIstl'lldioa of Balk VeaIPag Milt 
Booths iD Baaplore 

4841. SHRI V.S. KRISHNA IYBR: 
Will the Minister of AGRICULTURE he 
pleased to state : 

(a) the nunber of bulk vendiQl milk 
booths constructed in Banp,pre city "ida 
N.D.D.B. assist4ace; 




